
HIGH COURT OF JAMMU & KASHMIR AND LADAKH 
(Office of the Registrar General at Srinagar) 

***** 

Subject:- Special Leave Petition (Crl.) No. 1398 of 2026 titled Anoop 
Singh Vs U.T. of J&K. 

ORDER 

No:96'3 of 2026/RG Dated: lS' .06.2026 

In compliance to the directions passed by the Hon'ble Supreme Court 
by order dated 21.04.2026, in the matter captioned above, following instructions 
are hereby issued to the all the trial courts of the UTs of J&K and Ladakh for 
adherence in its letter and spirit:-

1. The concerned trial courts shall give top priority for disposal of the fifteen (15) 
cases tabulated as under, by fixing the calendar and giving short dates:-

S. FIR, Offence and 
No. Name of accused 

I persons 

Prescribed period 
of imprisonment 

I. FIR No. 16/2007 Life imprisonment 
PIS Nishat 

U/s 
364/342/302/ I 20-
81201 
1. Ghulam Rasool 

Ganaie alias 
Guizar Slo Mohd 
Subhan Rio 
GW'Uta 
Bandipora 

Period of Timeline 
incarceration given 

17 years 10 
months 

4-5 months 

Name of the 
Court 

4th 
Additional 
District & 
Sessions 
Judge, 
Srinagar 

NL i. Khurshid Ahmad 
Mir, Slo Assad 
Ullah Mir Rio 
Wathura Ajas 
Bandipora. }'"'y) 

l----+------+-------1---- --+-- -----ir---~1 
2. FIR No. 612014 

PIS Uri 

U/s 8/2 1/29 NDPS 

Mohammad 
Shafeeq Awan, S/o 
Abdul Aziz, Rio 
Sarar Muzafar 
Abad 

3. FIR No. 02/2014 
PIS Sopore 

U/s 302 RPC I 

Riyaz Ahmad I 
Sheikh, Slo Ghulam 

1 

Ahmad, Rio 
Tragpora, Rafiabad 

! 

Minimum 10 years 12 year 2 
maximum 20 years months 

Life imprisonment 

I 

I 
I 

12 year 2 
months 

------ J_ _ 
L_ 

6 months 

18 months 

_I -

I 

Special 
Judge 
NDPS 
Baramulla 

Additional 
District and 
Sessions 
Judge, 
Sopore 

-_ _l -- I 
_ __J 



4. FIR No. 226/2012 Life Imprisonment 12 years 11 18 months Additional 

PIS Soporc 
(Accused Rio months District and 

Pakistan) 
Sessions 

Uls 302 RPC. 
Judge, 

Section 7/25 Arms 
Sopore 

Act & Section 14 F. 

Act 

Hafiz Naveed 
Balooch @ 
Fahadullah S/o Ab. 
Jabar Balooch Rio 
Shuja Abad Multan 

19 Pakistan 

(Foreigner) 

FIR No. 45/2010 IO years and 7 years I 5 year I 2 6 months Additional 

5. months 
District and 

PIS Doda Sessions 
Judge, 

U/s 307 /I 20- Doda 

B/212/216 RPC & 
S. 7/27 Anns Act 

GhulamNabi 

6. FIR No. 342/2010 15 years 2 24 months Additional 

PIS Doda months 
District and 
Sessions 

U/s 4/5 ESA Act, 
Judge, 

7127 Arms Act 
Doda 

Ghulam Nabi 

7. FIR No. 20112009 Life imprisonment 1 S years 3 12 months Additional 

PIS Doda months District and 
Sessions 

302 RPC,7/27 Judge, 

Arms Act 
Doda 

i. Ghulam 
Nabi 

ii. KJmrsbid 
Ahmad 

8. FIR No. 67/2008 Life imprisonment 14 year 6 12 months Additional 

Jr. P/S Doda (2008 FIR) months District and 
Sessions 

302/3071379 RPC Judge, 

Section 7125 Arms Doda 

Act 

Jameel Ahmad 

9. FIR No. 14812006 Life Imprisonment 10 years 9 12 months Additional 

P/S Doda (2006 FIR) months District and 
Sessions 

302/364, Section Judge, 

4/25 Arms Act Doda 

Jameel Ahmad 

IO. FIR No. 9012007 Life Imprisonment IO year 8 12 months Additional 

PIS Doda (2007 FIR) months District and 
Sessions 

302, Section 7/25 Judge, 

Arms Act Doda 

Jameel Ahmad I 

l 
I --~ 



1~1T 1R N,: s 1snou Life Imprisonment 12 year 5 12 months Additional 

PIS Rajouri 
111ontl1s District and 

Sessions 

302/307 /364 
Judge, 
Rajouri 

i. Mohd Sageer 
S/o Abdul 
Rashid 

ii . Mohd Sageer 
S/o Mohd 
Sadiq 
Both residents 
of Chawa, 
Rajouri 

12. FIR No. 56/2013 Life Imprisonment 12 year I 0 12 months Principal 

P/S Shopian months District and 
Sessions 

364/302/34/392 
Judge, 

RPC 
Shopian 

i. Ghulam 
Monchi 

ii . Manzoor 
Ahmad Monchi 

Sons of Ramzan 
Monchi, Rio 
Baskuchan, 
imam.Sahib 

iii. Guizar Ahmad 
Monchi,S/o 
Javaid Ahmad 
Monchi, Rio 
Batwara, 
Srinagar. 

'¾ 
13. FIR No. 140/2010 Accused is Rio 15 years 4 Minimum 3 Additional 

P/S Trehgam Pakistan months years Sessions 

307/120 B/153A 

Judge, Fast 
Track Court 

RPC, 7/27 Anns Kupwara. 

Act, 13 UAPA & 
2/3 EIMCO Act 

Abdul Razaq 
Balooch, S/o Nazir 
Ahmad Balooch, 
Rio Pakistan. 

14. FIR No. 118/2011 Life Imprisonment 14 year 12 months I" 

P/S Bakshi Nagar 
Additional 

302/201/109 RPC 
District and 

& Section 3/25 
Sessions 

Arms Act 
Judge, 
Jammu. 

Dinesh Sin h 

15. FIR No. 32/2014 Life Imprisonment 12 year 3 months I" 

P/S Channi Hirnmat 
Additional 

District and I 
302 RPC 

Sessions 
Judge, 

Sham Lal Jammu. I 



2- A void unnecessary adjournments except in exceptional circumstances and 
ensuring effective progress of trial proceedings in these cases; 

3. These cases be listed atop the daily cause list to ensure focused hearing; 

4. Take appropriate steps, permissible under law, for securing attendance of 
witnesses where service of process has not yielded results ; 

5. Make efforts to complete examination-in-chief and cross-examination of 
material/outstation witnesses without avoidable deferment and, where necessary, 
continuing such evidence on the immediate next date; 

6. Wherever feasible and permissible under law, promote and utilize the facility of 
recording evidence through video conferencing/electronic mode in terms of the 
relevant provisions of the Bharatiya Nagarik Suraksha Sanhita, 2023/Nyaya Shruti 
Rules, 2025; 

7. Ensure that in cases where defence counsel are not appearing or are otherwise not 
cooperating in the conduct of trial, appropriate steps are taken in accordance with 
law for providing legal aid/legal representation to the concerned accused so that 
the trial is not delayed on that account; 

8. Take all possible and appropriate steps, for expediti9us conclusion of the trials 
within the shortest possible time; and 

9. All trials courts of the UTs of J&K and Ladakh shall ensure that all other cases 
where under-trial prisoners are in prolonged custody, are proceeded with 
expeditiously to ensure that no unnecessary delay shall occur in the conduct of 
such trials. 

By Order. 

No:- 2-=t4ol - yq /RG/GS 
Copy to the: 

~~~\~ 
Registrar General 
Dated:-1. S'" .06.2026 

J. Principal Secretary to Hon'ble the Chief Justice, High Court of J&K and Ladakh; 
2. Secretary to Hon 'ble Mr./Mrs. Justice ________ _ 

... ... for kind information of their Lordships. 
3. Registrar Vigilance, High Court of J&K and Ladakh, Srinagar; 
4. Registrar Rules, High Court of J&K and Ladakh, Srinagar; 
5. Registrar Computers (I.T), High Court of J&K and Ladakh, Srinagar; 
6. Registrar Judicial, High Court of J&K and Ladakh, Jammu/Srinagar; 

..... for information. 
7. All Principal District and Sessions Judge, UTs of J&K and Ladakh for infomiation, necessary 

action and with the request to circulate the same amongst all trial courts under their jurisdiction. 
8. Principal District and Sessions Judge, Shopian; 
9. 4th Additional District & Sessions Judge, Srinagar; 
1 O. Special Judge NDPS, Baramulla; 
11. Additional District and Sessions Judge, Sopore; 
12. Additional District and Sessions Judge, Doda; 
13. Additional District and Sessions Judge, Rajouri ; 
14. Additional Sessions Judge, Fast Track Court Kupwara; 
15. 1st Additional District and Sessions Judge, Jammu; 

...... for information and necessary action. 
16. lncharge NIC, High Court of J&K and Ladakh, Srinagar for uploading the same on the official 

website of the High Court. 
17. Incharge Library, High Court of J&K and Lada.kh, Jammu/Srinagar for information and keeping 

the record of the same. 
18. Order File. 
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Details of all Criminal trials pending in the UT of J&K, wherein, the accused

persons are in custody past more than Q5 years or more as an under-trial
prisoner.

Sr .
No.

Case FIR No.
with Police

Station

Offence i.e.
Sections
involved

No. of
accused

Name of Accused persons wIM; RBi£Toi;;o–n Period of
incarceration

persons
facing trial

1. i lot /2018
P/S Nowgam [1’DJ)

306,30'1 B.498A
R PC

01 01. At)id Yousuf Najar S/o Mohd Yousuf Najar R/o Shaiharrrdan colony
Naikbagh Nowgarn Sgr

07-Yea;–sT&–-t)B
Months

22/2017 1 3a2,120-13 Rl’C
P/S Soura [1-JDJ) :

02 01. Altaf Ahmad Rather 02. Ishfaq Ahmad Rathcr S’s/O Ghtllarn Rasooi 1 08 Years & 10

Rather R’s/O Chanapora Blouchipora Sour,I Srinagar ! Months

03 /2020
1)/S Maisuma

aDJ:
46/2020

I’/S NowhaLta
(NDIiS)

302,20'/ IPC 01 Ol.Ghulam Mohi-ud-din Dar S/o Abdul Gani Ddr S/o Abi Ruchwara
I)algate Srinagar

06 Ycars & 01

Moll Ills

8 / jT:an
29 NDI)S Act

-OS 01.BILAL AlIM AD StIEIK li @ BILmn6niq--–ImRMM-;\iTioi5
RAJORIKADAIJ SRIANGAR 2. JUNAID AIIMAD SlIAFI S/0 AIJAZ Al-IAMr)
R/0 POMPOSFI COLONY NOORBAG IJ, SRIANGAR 3. MOHI) MUNE ICR

KURPAL S/0 MOHD MUZAFFAR R/0 NEW COLONY r,ALBAZAR SRIN AGAR
4. TUFAIt. MANZOOR CFIOOTA S/O MANZOOR AHMAD R/O MOLVJ S-l'OP
LALBAZAR SRINAGAR 5. SHAKiR KHAN rai ALI Bll/\1 S/ C) MOtID YASEE IV
R/0 NI':W DEI,1 II JAM IA NAGAR

05 fitliLI(--eiS
Mollt hs

I

i

: 1 59/20'20
1 P/S $h£,llc'3d (;uni
I (N 1)bS)

]-'-–---in7Z)RjI P/S Safakadr, I
(POCSO) Ill;+

01 O I . I.'AYAZ AII. NADAF S/O ABDUI, All/\I) R/OTANKIPOl<A SR(; OS Years & O:'\

i MolILhs
I

al Ii;I sh-i !' S/O Bashir Abi-
Srinagar

son R/O BagyasC+;atabal 03 Years. 02
Months & 23 days
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7 135/2012
P/S Sadder

(ADJ)

302, 307, 34,
RPC

04 01. Sadat Maqsood Khan S/O Maqsood Hussain Khan R/OB,lds1 n
Natipora Srinagu, presently lodged in Udampor District Jail 1 Months & 21 days

8 59/2012
P/S Batmaloo

(ADJ)

302 RPC 02 01. Muneer Aziz War S/O Abdul /hz War R/O\
Presently lodged in Jager Haryana Jail

13 yen
Months & 18 days

9 31/2016
P/S M.R.Gunj

(ADJ)

302, 34, 120-B
RPC

03 01. Harjeet Sing @ Heera S/O Mukhtar Singh R/-mEgbaG;1-rm
Punjab Lndged in Kot-bilwal D2 Baal Ahmad Mir S/O Bashir Ahmad Mir
R/O PanzallaRafia-abad Lodged in I<ot-Bilwa1 03. Umer Bashir Mir S/O
Bashir Ahmad R/O PanzallaRafia Abad Baramulla Lodged in Udampol

08 yen
Months and 10

days

10 46/m 5
P/S Harwan

(1“ ADJ)

302 ,201,34
RPC

02 1.Mohd Rang Bujran S/o Ghulam a
Ganderbal and 2.Mst Naseema W/o Mohd RanqBujran R/o Poshkar
Kangan Gandcrbal

10 Yeara
months

11 149/203
P/S Saddar

(1“ ADJ)

302, 392,201,34
RPC

02 Accused No. 2 Mehraj i
MAisumaMadina Chowl< sgr

S/o GhularmaRhNo– 09 Yn
Months

48/2012
P/S Batamaloa

(2''d ADJ)

376 RPC 02 02. Gulzar Ahmad Khanday, S/O At;amR-lm-
Central Jail Srinagar.

13 Years & 09
Months
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302, 120 B RPC52/2018
P/S Nowgam

(2-d ADJ)

13

47/2016
P/S Pantha-Chowk

(2"d ADJ)

302 RPC14.

302 RPC40/2013
P/S R.M Bagh

(2nd ADJ)

15

> 1 Td/2007
P/S Nishat
(4tl1 ADJ)

64,342,302, 12
B.201 RPC

3653 : 326,
120-B, 34 RPC,
112'1 I. N ACI',
16, 18, 19, 20,
38 (2) 39 (2} LI LA
(P) Act

173/2018
P/S Batanlaloo

(NIA)

17

i

T/25=( ACT,
302.307 RPC ,
16, 18,19,38 ULA
(P) Act.

93/2018
P/S Shaheed-Gunj

fNIA)

(3)

07 Years & 10
Months

01. Asifa Horiya D/O Mohd Abdullah Dar R/O Allochibagh. DisLt. Jail
Rajouri. ' 03.Tanvecr Ah Bhat S/o Ali Mohd Bhat R/O L£lharKakapora
Pulwama Distt. Jail Baderwah

02

fIa mr nO Arharia Bihar Distt.
Jail Kot Bilawal

08 Years & 08
Months

01

nes
Months

a -e and tIc)Hand01

-me r-smITl;
19 days

mma=MeimmamGtGRani=mta;m- 2 ,
Khurshecd Ahmad Mir S/O Assad Ullah Mir R/O Wathura Ajas Banciipora

06 fca
accuscd
persons

dead) total 3
accused

persons are
p rescntly

facing trial
M'ycars , 07

months
R: fgF=mom'bi3–;iTa/G Darwani
Batarnaloo, 02. Wasccm Khan S/O hit Gh. Mohammad R/O Darwani
Batamloo, 03. Tahsccn Ahmad @ Junaid S/O Ali Mohd R/O Zaindar
Mohalla Tankipora Habakadal

t)a

mal m;TQadir R/O Deyarwani
Batamaloo 02. Waseem Khan S/O Gh Mohammad R/O Dcyarwani
Batamaloo 03. Tahseen Ah. Batlo S/O Ali Mohammad R/O ’f,rnkipora
IlabakadaJ

07 years, 04
months

05
!



•
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19 51/2018
P/S Kothibagh

(NIA)

20 39/2018
P/S R.M.Bagh

(NIA)

21 02/2020
P/S Nigeen

(NIA)

22 109/2019
P/S Nigeen (NIA)

23 128/2020
P/S Batamaloo

(NIA)

24 272/2014 P/S
Pulwama

25 69/2020 P/S
Pampore .

26 01/2021 P/S
Kakapora

27 40/2020 p/S
Raj pora

120-B,302, 212,
201 RPC, 7/27 A
ACT ,16,18, 20
ULA (P) ACT, 12
PASS POSRT
ACT.

120-B, 392
RPC,7/23 A
ACT,30 P

ACT,R/ W 3
PEPO, 16, 18,
20, 39 UA(P)
ACT

U/S 307, 120-B
IPC, 3/4
Exp.Sub Act, 16
18. 19 UA (P)
Act

U/S 307, 120-B
RPC, 3/4 Exp.
Sub Act, 16, 18,
19 UA (P) Act

U/S 302, 307
IPC, 7/27 A ACT,
16, 19, 20 UA ( P)
Act

364.302
376/RPC

302,201 IPC

121
IPC, 13, 18,20
UL,AP Act

16, 18,20,23,39
UAP Act,4 Expl
Sub . Act and
307 ,120B, IPC

09

03 1.M Shafi Bhat @ Molvi S/O Gh Qadir R/O Dayarwani Batamaloo, 02.
Tahseen Ahamd Gujri@Batloo , Junaid S/O Ali Mohd R/O Zaindar Mohalla
Haba Kadal,

07 years, 07
months

07 years, -Q7
months

01. Mohd Shafiq Bhat @ Molvi s/o Gh Qadir R/o Diwani Batamaloo, 02
Wasim Ahmad Khan s/o Late Gh Mohd R/o Diwani Batamaloo,

08

I. Naseer Ahmad Mir s/o Mohd Ashraf R/o Saderbal, 2, Ajaz Ahmad SheikR
s/o Gh Ahmad R/o $aderbal,

06 years, 02
months

06

1. Naseer Ahmad Mir s/o Mohd Ashraf R/o Saderbal, 2. . Ajaz Airriad
Sheikh s/o Gh Ahmad R/o Saderbal,

06 years, 01
months

05

1. Shoib-ul- islam Ganai , 2. Idrecs Islam Ganai S’s/o Ab Majecd G=
R’s/o Firdous Abad Gali-03 Batamaloo.

05 years, 0'6
months

11 Years &a
months

Zahoor Ahmad Bhat S/O Mohd Sultan Bhat R/mMmm1 oZ01

Ajaz Ahmad Dar S/O Late Abdul Rashid Dar R/O alma)02 05 Years & 07
Moths

05 Years, 01 Month
& 24 days

Akeel Ahmad Lone S/O Mohd Abdullah R/O Lelhar

Hidayat uriah Malik S/O Ab Hamid R/o Sam 05 YeaR. 05
months & 20 days
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28 288/2018 P/S
Pulwama

29 30/2017 P/S
Pulwama

To 39/2020 P/S Litter

85/2021 P/g
Pampore

31

32 107/2012 P/S
Pulwama

50B'mDgi=33

42/203
P/S Litter

34

rn
I

I

In

159/2015
P/S Pulwama

90/2020m
Pa mporc

293/mS
Budgam

37

17/202nS
Khansahib

38

302,120-B RPC
,16,18,38 UAP
Act,7 125 ,i j21
Arms Act

I .Ansar ul Haq S/O Bashir Ahmad a
2.Saika D/O Mohd Amin Shah R/O 'Fahab

Marlzoor Ahmad GanicXI
R/O Nowpora Paycen

18, 19,20,39 UAI)
Act .468.47 1

RPC

3

12mR
IPC,7/25 Arms
Act, 13, 18,39
UAP Act

Flilo4

18, 18-B,23,39
UAPA Act

Sahilo11

Lntief ASm=307 RPC,7/25
Armas Act , 4
E><pl . Sub
Act, 13, 18 UAP
Act
2mmm Ab. Rouf Shiekh S/O Gh Qadir R/O Wasoora1

Mohd Rafiq Bhat S/o Mohd. /Mrm(20,23 , UAP
.7/25 Arms Act

1

18, 19,23 T
,7/25 Arms Act

Shaw,kat Ahmad Bhat S/O AFR®102

Khawar Mom) F;rm307,120B
PIC. 13 UAP

02

302,34 RPC– Ghulam Rasool Parrah S/O Ghulam Mohi Ud Din Parrah R/O IWm02

-mn–J
Act, 10..13, 18,23, 1

39 UAPA

Saqib Ahmamlimrml=m\01

(k]

07 Years, (B
months & 08 days

07 Y=rm
months & 09 days

05 Years. 09
montlls & 26 days

05e
months & 20 days

13 Yeam
months

05 Yearn
months & 14 days

-07 YaM
months & 14 days

nm 7
rnonths & 22 days

05 Years. 04 moths
& 18 days

9 yen
3 days

06 years 01 month
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39. F 134/2019 p/s
Beer%,ah

0
Khansahib

302, 376 RPC

302, 341, 34 IPC

01

03

Sushil Kumar S/o Harish Ram Chouhan R/o lchar Tehsil Leharpora
District Sitapur UP.

1. Abdul Majced Chopao
2. Tanveer Ahmad Chopan S/o Ab. Majced Chopan
3. Imtiyaz Ahmad Chopan S/o Ab. Ma;eed Chopan
All rcsidents of Checkqudoos Khansahab

Gulzar/)a
Sulnbal Bandipora

Abdul Rashid Rather S/o Gh Cic meT

1. Aijaz Ahmad Gojari S/o Ab Rchman Gmr 'o am
Baramulla.

Bila Ahmad Najar S/o Gh Ahmad Najar R/o Bunglow Bagh Baramulla

Aijaz Ahmad Gojari S/o Ab Rehman Gojri R/a Jamia Mohalah Baramulla.

Ab Rehman Mughal S/o Mohammad Sadiq Mughal R/O POK

Mohammad Waqar Awan S/o Yascen Awan Maiya Wali Pakistan

Mm) a a gihwara adoora
Shecri

Six (06) me m
(05) months

05 years and 0i
months

41. i 228/2017 P/S oPC. n
Bar&rnulla

o TH
Pattan

aT2 2m bm
Baramulla I RPC

08 y–e
months

06 yearsT®
Months

07 Years & 09
months

44

45

46

47

o i
Bal'amulla 1 7/27 A. Act

Tm-nf
Baramulla I Act, 14 F Act

n2mFpRHn/ ITa
Pattan I Act, 14 F Act

o in
Shecri

07 Years & IO
months

09 Year-g & 10 1/2

Months

06 Years & I I
months

12 Years & 10
months



@

48 02/2020 of P/S
By hama

u/s 302, 120-B I 04 1.Basharat Ahmad Abbasi S/o Ya\var Ali R/o Udoosa U–ri
2.Aijaz Ahmad Abbasi S/o Zaman Abbasi R/o Udoosa Uri

06 Years & B
months

49 23/2019 of P/S
Chandoosa

U/S 302, 364
RPC

0] Javid Ahmad Khan S/o Rehmat Ulaah Khan R/o I,ar3 06 YeaH
months

a o
149, 336, 332
427, 34 RPC

06 1. Ashiq Khan S/O Sadiq Khan
Tasaduk Khan S/O Sadiq Khan both residents of Parampila Uri

08 yea
months

51 79/2018 P/S
Baramulla

302, 364. 34
RPC ,

02 1- Sajad Ahmad BatH S/o Siraj Din BatH R/o MotiaT 07 yetrs & m
months

52, 39/2018 P/S
Shecri

] 8-B, 20, ULi
IP) Act 7/25 1

Act

01 2- Irfan Ahmad Garlic S/o Mohd Ramzan Garlic R/o Rathwan Tral 7 years 7 Month;
and 21 days

53, 147/2019 P/S
Baralrrulla

7/25 1.A Act,
307 RPC ,10, 13,
16, 20, 23 ULA
(P) Act

03 Shakecl Ahamd Gannie S/o Gh Mohd Gannie R/o Bachi Boniyar
3

6 years 05 Months
and 08 days

54, 1 12/2019 P/S
Bararnulla

302, 34, 201
RPC

'lj25.lj21 1.A.
Act, 16, 18, 20,
23,38 ULA (P)
Act

02 F- Aqib Shalla S/o Abdul Rahim Shalla R/o Chesti Colony Baramulla 6 years 8 Months
and 9 days

Aqib Bashir Hajam S/o Bashir Ahmad R/o Chesti Colony Baramulla

55 145/2019 P/S
BaraInulla

mTonR rHo
18,20,39 ULA (P)
Act

E m Vo7Aold town Baramulla 6 years 01 Moiths
and 01 days



08

56 55/2020 P/S
Baramulla

mr
Act, 7/25 1.A. Act

57

58 107/2020 P/S
Baramulla

159/202mi
Baranrulla

59.

60 47/2020 P/S
Chandoosa

m ions
Baralrlulla

61

62 301 /2019 P/S
Soporc

63 272/2019 P/S
Sopore

n/2020 p/s
Sopore

64

18,20 ULA tP) Act 1 03 l-Sajad Ahmad Gojrec S/o Bashir Ahmad R/o Khanpora
2-Nasir Ahmad Sheikh S/o Gh Hassan
. 3-Junid Farooq Dar S/o Farooq Ahamd All Residents of Khanpora

Baralnulla

1-Zubair Ahmad Tantary S/o Gh Mohd R/o Bharampora Sopor8-
2-Bial Ahmad Rather S/o Gh Ahmad R/o Soura Uri

= \n
23,38 liLA(P) Act

Tahir Ahmad Shickh So o la

T8i ml
Act

l-Huzaif Firdous Bhat S/a Firdous Ahmad R/o Chobra Sopore
2-Ajaz Ahmad Khan S/o Gh Hassan R/o Najibhat kreeri

1-Mohd Jaffar Beigh S/o Ab Gaffar R/o Taripora Shecri
2-’Fanveer Ahmad Khan S/o Abdul Rashid R/o Taripora Sheen

7/25, c
23,39 ULA (P)
Act

l-Asif Gul S/o Gh Mcthd R/o Kanispora BaramMa–
2-Shabir Ahmad 'l'eli Sja Gh Mohd R/o Bangbaglr Baramulla

027/25, 1.A.Act
207,3/181 M V.
Act
17l18 : 19l20l231
38 Ul,A (P) Act

7/25, 1.A.Act,18, 1 02
18-B,20,23.38
UL,A (P) Act

0 l-Sadam llussain Mir S/o Gh Mohd Mir
02-Aqib AshraF Mir@\sif S/a Mohd Ashraf Mir BoLh rcsidcnt ofBrath Kalan
Soporc

nmci
19,20,23,38 ULA
(P) Act

Danish Ahmad Chana/o Tariq Ahmad R/o Stadium Colony Arampora
Baramulla

K18Tf
ULA (P) Act

Ma rm Sc)pore

5 Years 1 Cc

and 13 days

5 Years 1 1 Months

5 Years–Mmc
and 21 days

5 Years 06 Months
and 11 days

5 Years 05 Months
and 09 days

Accused No.(1) 5
Years 02 Months

and 29 days
Accused No.(2) } 5
Years 02 Months

and 20 days
A( 1)= 6 years,03

Months and 5 days
A(2)= 6 years,2
Months and 27

davs

06 years 04
Months and 25

days

06 Years 01 Month



#

a
65 50/2020 P/S

Sopore
18, 18-

B,20,23,38 ,39
ULA CP)

Nc\,alas NI\c\

14 01-Atisham Farooq Malik S/o Farooq Ahamd R/o Mumkakh Saporc
02-Shafkal Ali Tagoo S/a Mohd Murtaza R/o JaIal Abad Sopore
03-Musaib Adam S/o Gh Hassan R/o Mumkakh
04-Nisar Garlic S/o Mohd Akber R/o Krakshum Sopore
05-Kabir Lx>ne S/o Saim din R/o Kcran Kupwara
06-Sharafat Khan S/o LaI Badshi R/o Keran Kupwara
07-Abid Khan S/o Nakib Khan R/o Kcran Kupwara
08-Jan Mohd Sheikh S/o Ab Rehman R/o Kababmarg I(up,
09-Azam Khan S/o Bashir Khan R/o Keran Kup
10-Nisar Mir S/o Saffer Mir R/o Keran Kup
11 -Tanver Ahamd Bh,it S/o Bashir Bhat R/a Keran }{up.
12-Waqar Khan S/o Rata Khan R/o Karian Kupwara
13-Manzoor Ahmad Tantray S/o Ab }lehman R/o Fathpora Baramulla
14-Rarnaz Ahlnad Beigh S/o Salam Beigh R/o Shecri Baramulla

06m



T:.

PI

66. 03/2020 P/S
Bomai

16, 18,23,38,39
ULA (P) Act
7/25-27
A.Act ,307,427
IPC

06 0 l-Arif Billa Sheikh S/o Ab Ahad Sheikh R/o Tujar shceri Sopore
Nisar AH Lx)ne S/O C;lum Ahmad k)ne R/O Tujar shreei spoor
03 SarEaj Ahmad Sheikh S/O Mohd Ismal Sheikh R/O Tujar sheeri Sopore
04 Mohd Murtaza Bhal S/OAtiqulah R/OTujar sharief Sopore
05 Fayaz Ahmad C;ani S/O Imran Gani R/O Harwan
06 Kabir Lane S/O Bashir R/O Keran Kupwara

A (1-5)= 05 years
11 Months and 14

days
A (6)= 05 years 07

Months and 20
days

67 125/2020 P/S
Sopore

\n\
18,20,23 ULA (P)
Act

01-Mustahq Ahmad Mir S/o AB Gaffar R/o BraLh Kalan Soporc
02-Mudasir Ahmad Mir S/o Hamza Mir R/o Brath Kalan Soporc
03-Athar Shams S/o Shams-ud-din R/o’s Brath Kalan Sopore

-05 ye;
and 29 days

68 48/2020 P/S
Tarzoo

I j2s-21 h
Act .307
IPC,16, 18, 18-
B,20,23,38,39
ULA (P) 7/25
I. Act

05 0 l-lrfan Maqbool Mir S/o Mohd Maqbool
02-Irfan Khan S/o Khan Mohd
03-Kasir Rehman S/o Ab Rehman Khan R/o’s Puthkaha
04-Suhail Ahmad Garlic S/o Gh Mohd R/o Aathora Krceri
05 Junid Farooq Akhoon S/o Farooq Ahmad Akhoon
Baramulla

A(1-4)= 05 years 09
Months and 04

days,
A(5)= 05 years 08
Months and 20

days
R/o Khanpora

69 IT2i)20 p/s
Sopore

6
UL,A (P)Act, 307
IPC, 7/25 1. Act

Reyaz Ahamd Dar R/o Riban Sopore
02- Majid Ali Shalla S/o Ali Mohd Sha11a R/o Arampora Sopore
03-Aqib Ramzan Dar S/o Mohd Ramzan Dar R/o Warpora Soporc

bs Years and 7
Months



q

. -r --

70 237/2020 P/S
Sopore

18, 19,20,29,39
ULA (P)Act, 7/25
A. Act ,3
Expl.Sub Act ,
307 IPC

04 0 1-Ishfaq Ahmad Pandith S/o Rayccs Ahmad
02-Mubashir Ahmad Dar S/o Gh Mohi-ud-din
03-Ab Majeed Dar S/o Ab Rashid aII residents of Dangerpora Sopore
04-Idrees Ahmad Dar S/o Bashir Ahmad R/o Nihama Kragund llandwara

05 Ycars and 06
Months and 17

days

71 38/2020 P/S
Bc)mai

16, 18, 18-
B . 20 , 23 Ul.A
(P)Act,302 IPC,
II?.Sql A.Act

01 Sharif ud-din Ahangcr S/o Gh Mohammad c mo
Sopore

a Years-m
Months and 08

days

72 58/2020 P/S
Bomai

23,39 ULA tP)
Act 7/25 1.A.Act

02 Ama Imo hmo
2.Farooq Ahmad Najar S/o I<hulir Mohd Najar R/o Flarwan Sopore

OS Years a,nd 08
Months and 1 1

days

73 , 19/2017
Uri

a2
34 RPC 7/27 A

Act

-Fushtaq Ahmad Shcikh S/o Mohd Sultan Shcikh R/o Uri 8 ;,Gis–fmritt=

74 04/2020 Kunzar ni IbC oi Waseem Ahmad Reshi S/o Ab Ahad Rcshi R/o Kun?:ar 5 years 02 rnonths

75

76

68/2019 Uri 302 RPC 01 Qadcer Ahmad Khatana S/o Ab Majccd R/o Chulan Uri e g-M)=-ths
I

]

a3/2018
Boniyar

m/Ti
201, 34 RPC 6.

17 pocso Act

;amLO Garlic R/o Lari Boniyar.
Qaisar Ahmad Mir S/o Sikander Mir R/o llundi Trakangcn

Naseer Ahmad Khan S/o Sher Zaman R/o Trakangcn Boniyar

T7–Fei;F6lioriihi

I

77
FIR No. 6/2014

of PS Uri

Rs --
ND PS Act

In ho arar Muzafcr Abad 12 years 2 months
& 11 days

78
FIR No. 6/2015

of PS Uri

ms nc icR
29 of N DPS Act

mySiiamnMb;icr Abad nrnGth &
22 days



79

FIR No. 09/2018
PS Sopore

U/S 302, 380,
411, 34, 201

RP ('-

04, however,
one dead
during trial.
Only three
alive

1.Adil Ahmad Lara S/o IUohd Afzal Lara R/o Muslimpeer Sopore
2.Sajad Ahmad Lara SIn Mohd Afzal lara R/o Muslimpeer Soporc

8 Years 3 Month

80

FIR No. 53/2013
PS Soporc

U/Ss.

lifTliST;9%} A 02
Act

1.NISSAR AIIMAD DAR S/0 GH.MOFII UD DIN DAR R/0 SYEDPORA
2.AASHIQ HUSSAIN MIR s/o AB.RASHEED MIR R/0 GULOORA

HANDWARA

13 Years 2 Month
23- IO-2013

81

FIR No. 20/2002
PS Panzala

U/S. 302, 307
RPC, 7/25 A,

Act

03. however
two died.
Only one
alive

MOHAMMAD AKBAR QUARASHI S/O FATAH MOHAMMAD R/O KAMAD
RAFIABAD 14 Years 7 Month

82

FIR No. 128/2016
PS I)angiwacha

U/Ss. 302, 109
RPC, 7/27 1.A I 01

Act

KIIAWAJA IRSHAD AHMAD SHA 1'1 S/0 GHUI.AM NABI SHAll R/0
SEELU SOI'ORE 9 Years 1 Month

83
FIR No. 02/2014

PS Sopore U/Ss. 302 RPC I 01 Riyaz Ahmad Sheikh S/o Ghulam Ahmad R/o Tragpora Rafiabad 12 years 2 Month

84

FIR NO. 25/2011
PS Tarzoo u/s 302 RPC 1 01

MOlIAQMMAI) IBRAFIIIVI DAF: s/o GllUL.AM AHMADDAR R/OAKHOON
PO}?A 1 IARITAAR

15 years 3 Month

Fs

FIR No. 75/2018
PS ’F'angmarg U / S s &i:2 p 2 0 2 i 0 5

Imtiyaz Ahmad Wani S/o Gh Rasool
2.Irshad Ahmad Wani

S/o Gh Mohi-ud-din Wani both resident of Khaycporaballa Rashipora

7 Years 07 Month
09-09-20 1 8

86

FIR No. 226/2012
PS Soporc

U/Ss. 302, RPC
,7/27 A. Act, 14 1 01

F. Act

HAFIZ NAVeED BALOOCH @ FAHAD-ULLAI'I S/O AB. JABAR BALC)OCFI
R/O SHUJA ABAD MUL’fAN 19PAKISTAN (Forcigner) 12 Years 1 1 Month !

i

J



aT
\

87.

FIR No. 40/2013
PS Dangiwacha

33/2018 of P/S
Kheerbhawani

168/2018 of P/S
Gandcrbal

69/2019 of P/S
(;und

143/2012 of P/S
Bandipora

174/ 1993 of P/S
Bandipora

m/2018 of P/S
Bandipora

n/2015 of P/S
Aragam

U/Ss. 302 RPC 1 01

364,302 RPC

302 RPC

307 IPC ,7/27
I.A.Act, 16, 18, 19,

20 UACPO ACT

RRPC, 7/25
A Act

302, 392,451.
201 RPC , 7/27

A Act

M2 307 RPC

16, 18,39 UA(P)
Nc\lk:LI A Act

302 Rl)C

Mohd Altaf Rather S/o Ghulam Mohd R/o Lasir Ranabad

Mohd Shan Magray S/o Mohd Sidiq MagraJl

Abr-e ml

Nissar Ahmad Dar S/o Gh Rasool R/o l’array Mohalla llajin Sonawari
Bandipora

i Da r S/o Ab Aziz Dar R/O Aloosa Bandipora

e o ah Mir R/o Ongam Bandipora

t h Bandipora

a Haji
Mchraj ud din Shergojar S/o Gh. Qadir RIo Hajin

Younis Khanday S/o Gh. Ahmad R/o Hajin
Maruoor Ahmad Parray S/o Mohd. ShaH R/o Hajin

12 Years 9 Month

7 years 10 Month

7 years ,6 Month

6 years 02 month

13 years 08
nlonths

c 1 months

7ycars 7 months

10 years 05 months
and 5 days

88

89

01

01

01

02

01

01

04

90

91

92

93

94

f HIm
Bandipora 1 18,19,23, 39

,UL,ACP) Act 120-
B, 121, 121-A,

123, IPC

01 ]mmzmVm/c> Sunllar mtb
and 02 days



96 80/2019 of P/S
Bandipora

7/25 A. Act, 13,
18, 19, 20, 23,

38, 39 40
UA(P)Act 2/3,3-
B E&IMCO Act ,
34, 120-B, 121 ,
122,506, 201

RPC

03 1

2
3
4

Mohd Saleem Baniya Gojar S/o Ab. Aziz R/a Daradg
Mohd Iqbal Khatana S/o Mohd Ismiyal Khatana
Wajid Ali Khatana S/o Ab. Gani Khatana
Ab. lxteef Khatana S/o Raj WaliK hatana

6 years 8 months
02 days

S. No. 02 to 04 R/o’s Jandidahra Rajouri

97 85/2020 of P/S
Band ipora

13 UA[P) Act
15(B) R/W ] 6,

18,39,UACP) ACT
1 125 A Act

01 3mM 5 years 7 months
and 19 days

98 09/2020 of P/S
Flajin

7/25 1 A Act
13,16, 18,19,39

UL(P) Act.

03 Mudasir Ahmad Khawaja S/o Gulzar Ahmad Khawaja R/o
Yarbalpora Sadunara

2. Ab Qa)room Margoo S/o Ab Khaliq R/o Yarbalpora Sadunaral

6 yearmm
days

79:nt -mm
UA(P) Act 302,

452 IPC 7/27 A
Act

oS 1. Abrar'Gulzar Khan S/o Gulzar Ahmad KhZ-o =m
2. Muncer Ahmad Sheikh S/o Bashir Ahmad Sheikh R/o Quilmuqam

Band ipora
3, Motrd. Waqar Lane S/o Late Gh. Mohd Lone R/o Clrittaybanday

Band ipora

06 years

mm
Haj in

302 RPC 01 ) o FIakbara Hajin Bandipora myears lO months
20 days

Tm
Haj in

302 RPC 02 -IT–mAr --S/o Gh Mohidin Parry
2 . Parvaiz Ahmad Parry S/o Gh Mohidin Parry Both residents of Hajin
3. Ayaz Ahmad S/o Gh Mohidin Sofi R/o llajin

8 years 9 months
26 days

RFTinmn
Su mbal

i

B3 (pc 02 tmMMaRno Saderkoot Bala Bandipora
Mohd Avoub Dar S/o Ab Ahad Dar R/o liajin

06 years 10 months ;
19 days



103. 1 177/2020 of P/S
SumbaJ

nl m2
Doda

of P/S

105 342/2010 of P/S
Doda

mn–2–ons
Doda

mT©i-d
Do(la

iF n
Doda

109

To

11]

216/
Doda

148/2006 of P/S
Doda

mC)06 of P/S
Dc)da

mnPR)/ MnD t
Doda } A. Act

n3 iia/2005 of P/S
Doda

93/2007 of P/S
Doda

114

191/2009 of P/S
Dc)da

115

09/2017 of P/S
'Fhathri

116

117

118

of

of

P/S

P/ S

125/2014
Doda

40/2018
Tha,thri

Shabir Ahmad Pchloo S/o Nazir Ahmad Pchloo R/oMrLi3 am302 RPC 01

307/ 120-
B/212/216.

RPCI ITT . N.
Act

4/5, ESA Act
IIU, h. he\

05 Ghulanl Nabi

01 l

302, RPC 7/27,
A. Act

1) Ghulam Nabi
(2) Khurshecd Ahmcd

01

02302/207, RPC
1 127 , h. Act

1) Jameel Ahmed
2) Khursheed Ahmed

01302/307/379,
RPC 7/23, A.

Act

a

Jameel Ahmed307, RPC 7/27,
A. Act 4/5,ESA

01

01

01

Jameel Ahmed302/364, RPC
4/25, A. Act

ma Ahmed307/364, RPC
q III . N. Act

InCUr nmed01

Jamccl Ahmed01302 / 4 38, RbC
IIli, N. I\c\

Ti)} ,
A. Act

Khurshecd Ahmed01

-307, RPC 7/27,
A. Act

Khurshced Ahmed01

01

01

02

-302/307. RPC Firdous Ahmed

no RPC Ajaz Ahmed

Ina3/504/\
09/506, RbC

1 ) Satpal
2) Jaipal

08 years 03 months
02 days

15 years f2aTM
10 days

15 years 2 m
27 days

15 years 3 month
1 1 days

10 years 09 mira
12 days

14 years 6 mM
09 days

14 years 10 mm
7 days

10 years 09 month
2 days

10 years 08 rnonths
27 days

meIr 08 r;int-h
27 days

\ -month
26 days

06 year 17 days

mc 17 days

a it h
25 days

a orlth
12 days

m;car 09 month
10 days



1 ] 9. T 28/2016 of P/S
Doda

120 01/2011 of P/S
Dessa

121 115/ 1997 of P/S
Doda

mt Fn7R)minI
Assar 1 50/ 149/201/34

RPC

of n
of P/S

16/2019
Thathri

123

] 24 35/2017
Gandoh

i25 75/2017 P/S Doda

726 .

127,

i-28

i 29

in/2016 of P/S
Doda

a/2007 of P/S
Doda

& P/S
Doda

i 53/2020 of P/S
Doda

m2019 of P/S
Kishtwar

1.30

m020 oF P/S
Marwah

131

T32 of P/S
Dachhan

T33 178/2020 of P/S
Kishtwar

01 Mangta Butt302/436/427,
RPC

Mohd. Alyas302/449/34,
RPC

01

Bashir Ahmed302/307, RPC
I Ill , h. Act

01

r )mmma lmar (5) Jagdish Kumar06

a mI rl06

06

302/109, RPC

(1) Shoket Ali (2) Akhter Hussain(3) Abdul Rashid (4) Shafqat Hussain302/307/ 120-
B/436/511/458

/201, RPC
i Ill . N. Act

420/ 109, RPC–

7/25, Arms Act
) ) Shoket Ali [3) Akhter Hussain05

ma er KumarTd27£ol, RPC 01

01

01

03

m/307, RPC Jamcel Ahmed

Mchal Singhinc
mm3) MotId. Shanm34/ l09/20

1, IPC

mTr;is Act
\812a 123l38l3

9, ULA(P) Act

Tariq Hussain05

n,shir Ahmed051

9, ULA(P) Act

mo a lussain0713/18/ 19/20/3
8/39, UAPA

7/25, 1.A. Act
1 d (3) Sahir Abassnl /19/20/3

0/39, UAPA
7/25, 1.A. Act

03

10 year 20 days

07 year 09
month 10 days

-i 0 year 1 1 month
26 days

e ionth 3
days

me r 10 month
24 days

08 year 10 month
15 days

i)7 year 03 month
15 days

e ont. h
21 days

10 years 08 mollth
27 days

35 year 09 month
14 days

-ema (month
28 days

06 year 03 month
25 days

05 years 03 months
15 days

M38;r;mmth
20 days

Be s

05 days



t

134. l';3/2019 of P/S
Thathri

a
Doda

T:mw1
Thathri

io
Doda

138, i 253/2017 of P/S
Ki shtwar

Ro ©mR3i
Kishtwar I Arms Act

P/ S

Court

155/2017
BANIHAL
(Sessions
Ramban)

140

57/2005 P/S GOOL
(Sessions Court
Ramban)

141

04/2020 P/S
DIIARMKUND
{Fsat Track Court
Ramban)

142

121, IPC 7/25,
I.A. Act

20/23,ULA(P)
Act

Jamal Din01 06 year 08 month
04 days

(1) Tanveer Ahmed (2) Raqeeb A]am13/17/18/20/2
3/38, ULA(P)
I III , N. Act

02 05 years 10 month
23 days

a) Mohd. Idrces (2) Mohd. Arif 05 year 01 nlm
30 days

\31 \8l2019_313
9, ULA(I1) 4/7,

ESA & 121/201
IPC

02

05 years 05 month
06 days

( 1) Jahangir Ahmed
{2) Shabir Ahmed

02121/121-A, IPC
13/18/18-

B/20/39. UAPA
-69 years–&mnthsSurindra (CISF)302,RPC 30,

Police Act
01

®luzaffcr Kamal 08 years 14 days

m) S/O Mohd Yaqoob Khan R/O Kaskoot Tehsi]
Banihal District Ramban
2.Aqib Waheed s/O Abdhul Waheed Najar R/O Kaskoot Tehsil Banihal
District Ramban
3.Mc)hd ArK S/O Ghulam Hussain Wari CasLc Wani R/O Ashar Tchsil
Banihal District Ramban

c d 06
months

06U/S
302/307/120/ 1

21-A/382 RPC
I Ill A ACT

c ;;cf02
monthsrs – no

302 /307/121-A
RPC 7/27 A ACT

ami wa Goal Tehsil
Gool District Ramban

–Slne rTand 02
months

@m;Harshalla-mR®smar R/O
I'ehsil And District RambaI'.

-s c=2To
POCSO



t'_/ .

U/S 302/109
IPC 1 17/ 119

M. V ACT

45/2020 P/S GOal
(Fsat Track Court
Ramban)

143

302/376 IPC115/2020
BANIHAL
(Fsat Track
Ram ban)

P/S

Court

144

302 1(PC26/2016 P/s
BudhaJ

(Pr. Sessions Court
Rajouri

:98/2020 P/s
Rajouri

(Pr. Sessions Court
Raiouri

68/2020 P/s Kandi
{Pr. Sessions Court

Rajouri)

302/307/ 323
RPC of

m/382/34 IPC
of

246/2020 P/s
Rajouri

(Pr. Sessions Court
Raiouri

Z@020 P/s
RaJ ouri

(Pr. Sesslons Court
Rajouri)

302 IPC

302/307/341
1 '323 1 '324 1 f325 1

147/ 148 IPC

302/34 IPC107/2020 P/s
Kandi

(Pr. Sessions Court
Raiouri

71/2019 P/S
Sunderbani

(Pr. Sessions Court
Rajouri)

302/ RPC

-mm3 p/s
Raj ouri

{Addl. Sessions
Court Rajouri)

302 1 '376 1 '316 E 3

64/ RPC

152

a

Six years and 04
months

Mohd Sadiq S/O Mahmdoo ShanR/O Gool Tehsil Goal Distt Rarnban08

mAC
02. AHSIQ HUSSAIN S/O GUL MOHD BHAT R/O SAR KASTIGARH DISTF I months
DODA

02

–9 YEars and 3
Months

6 Years

mmm/o Noor Mohd R/Cr Targain Budhal DisLrict Rajouri01

-mhd Aslam S/o Faqir Mohd R/o Chingus Rajouri01

Fm m)imam;
(01 bailout)

f%;ms M:

months

6 Ye hrSMohd Shabir S/o Nazir Caste Bakdrwal R/O Sranoo01

5 Years and 10

months
1. Mohd Shafait
2. Mohd Shang
3. Mohd Safeer
4. Mohd Araf Sons of Mohd Iqbal R/o Tralla Rajouri

05
(01 bailout)

%iafkar Ali S/a Mohd Anwar R/o MorhaDrajBudhal 5 Years and 7
months

01

Reina 14
months

mlin1 h R/O GMld Piura01

nncc=/o Abdul Rashid
2-Mohd Sageer S/o Mohd Sadiq Both are R/o Cha\va Rajouri

12 Years 5 months
and 5 days

02



P q= \

153

154

155

158

159

Fro 68/2018 P/S Mandi
(Pr. Sessions Court

Poonch

in.mftmar
(Pr. Sessions Court 1 4/IPC,3/25/IAA

Poonch

86/2015 P/S
Budhal

(Addl. Sessions
Court Rajouri)

302/452/342/R
PC 3/30 Arms

Act

Mohd Mushtaq S/o Mohd Sharicf R/o Samotc Tehsil Budhal01

302 1 sql 1 +52 1 i

36/323/ 109/RP
C

07/2018 P/S
Darhal

(/\ddI. Sessions
Court Rajouri)

1. Mohd Farooq,
2 Ghulaln Abass Sons of LaI Din.
3 Mohd Shakeel S/o Ghulam Nabi
4 Liaquat Ali S/o Mohd Latief all R/o Ujhan Tehsil Darha]

06
[02 bailout)

BaJwan Singh S/OAnant Ram Fl mM;146/2018 P/S
Rajouri

(Addl. Sessions
Court Rajouri)

302/307/ RPC/3
} % 1 Arms Act

01

120/2018 P/S
Nowshera

[Addl. Sessions
Court Rajouri
m018 P/s

Dhararlsal
(/\ddI. Sessions
Court Rajouri)

01302 / RPC Zahoor Hussain (Alyas Younis) S/o o
’Fehsil & District Kathua

Chain Singh S/o Indcr Singh R/o Pukhi Nafm1 msF302/364/342/2
01 /RPC

02
(01 bailout)

52/2019 P/S
Kalakote

(Addl. Sesslons
Court Rajouri)

302.1 '307 1 ’325 IR
PC

01 Kartar Chand S/o Munshi Ram R/o Kharak ’Fchsil Kalakote

362/2-017 P/S
Rajouri

(Addl. Sessions
Court Rajouri)

302/201/RPC 03
(02 bailout)

Jabar Hussain S/s

m> iom
(2) Mohd Riaz
(3) Imtiaz Ahmed
(4) Mohd Younas Sons of Abdul Ghaffor R/O Nehri tm Tchsil Mandi

302/307 1 '336 1 3
25 13231 147 1 so

4/447/RPC
07 (03 bail

out

02 (1)Mohd Azeem Khan S/O Faqroo Khan
(2) Mohd Akram Khan Mohd Azam Khan both R/O Kcnu ’l'ehsil Nlandi

10 Years 02
months 29 days

08 years-i 5 daB

07 Years 07
months and 27

days

07 Years a
months

07 Ye;rim
months and 04

days

06 Years 09
months and 14

days

08 Years 07
months and i)7

days

7 yearm'CB
months

05 years ;nd 11

mor lths

j



Jr JX

162. H1/2020p/s Mandi
{Pr. Sessions Court

Poonch

163 31/2020P/S
Surankote

(Pr. Sessions Court
Poonch

164 138/2016 P/S
Mendhar

(Pr. Sessions Court
I)oonch

lr5 19/202–ITs
Merrdhar

(Pr. Sessions Court
Poonch

45/2020 P/S
Kalakotc

{Addl. Sessions
Court Poonch)

166

167 217/2020 P/S
Mcndhar

Addl. Sessions
Court Poonclr)

168 190/2020 P/S
Surankotc

(Addl. Sessions
CotIrt Poonch)

302/IPC

3
IPC ,

6/17/POCSO
Act

3 \
09/RPC

8/21/22/NDPS
Act

307/120B
121/122/IPC
I IIE,III IA act
16/ 18 ! '19 139 1
UAI)A

18/20/23/38/3
9/UAPA Act

307/ 12013121/ 1
22/ 123/IPC

R 1251’it,lui
Arms Act

18/19/20/21/3
8 39 UAPA

>a

1 _'

Riaz Ahmed S/O Din Mohd R/O Dhara Tchsil Mandi Distt Poonch01 5 years, 09 months

Mc>hd Ajmal S/O Imam Din R/O Sandhote mit mm03
{02 bailout)

05 vcarsand 08
monttls

( 1) Zakir llussain @ Kala S/O Hima mi
(2) Abdul Khaliq S/O Atta Ullah both R/O Uchhad Mankote

09 years a;lnJ6
mori ths

02

Mohd Maroof Khan S/O Mohd Amin Khan R/O Dabi DharoLI BaJaIioT 05 years 02mRK01

02 1.Mohd Ismail S/o Mohd Haliem R/
2.Mohd Rayaz S/o Mohd Ismail R/o Mori Mahalla ’Fehsil Kalakote

5 years 9 months 23
days

06%–aT;Shair Ali S/O Mohd Mushtaq R/O Mccrpur Dhargmri
District Poonch

03
(02 bail out)

1- Mubarak Ahmed S/o Mohd Abdulla R/o Rmim3 6 years 1 months IB
days

05

2- Mohd Yasccn Khan S/o Sakhi Walit Khan R/o Balakote Menahar
3-Mohd Ibrar Khan S/o Mc)hd Farooq R/o BalakoLC Mendhar
4-Mohd Javid Khan S/o Mohd Rafiq Khan R/o Balakot Mendhar
3-Zafar lqbalS/o Mahd Bashair R/o Naka Manjhari ’fehsil Mendhar



169 492/2020 P/S
Rajouri

A(idl. Sessions
Court Poonch

307 120 B 121

122 IPC 7/25 IA
act !3 17 18

UAPA

03 1. Rahil Bashair S/o Bashair Ahmed R/o Jamia MohaIIa Pulwama
2. Amar Jaan S/o Mohd Sadiq R/o Lnlhare Kakapura Pulwama
3. Hafiz Younis Wani S/o Mushtaq Ahmed R/o Killar Shopian

5 years 6 months 10
days

170 311/ 2018 P/S
Surankote

[Addl. Sessions
Court Poonch)

302/336/34 IPC 03
(02 bail

OUt)_

Mohd Nazir S/o Abdunaha R/o Fazalabad Behar TchmG6M
Poonch

7-y=;r
days

171 6672018 p/s
Mendhar

(Addl. Sessions
Court l’oonch)

M3 T6-
3/324/ 147/325 1 (07 bailout)
/ 149/ 148/427

RPC

l-Mukhtar Ahmed S/o Mohd lshaq 2. Mohd MurLazac -&im
3-Abdul Ghufar S/o Mohd Safeer 4-Mujtaba Ahmed S/o Mohd Mushtaq
5-Mt)hd Khalil s/o Ali Aqbar 6-Mohd Imran S/o Mohd Khalil
7-Waqar Ahmed S/o Mohd Khalil 8-Mustafa Ahmed S/o Alaf Din
9-Mohd Alyas S/o Alaf Din
All Resident of Chajla Tehsil Mankote

7e tM
days

172 i28/2020 P/S
Su rankote

{/\ddI. Sessions
Court Poonch)

8/ 15 NDPS 03 1-Sumran Jcct Singh S/o Raja Singh R/o Il-ouse No 2246 Prearn Gan Hari
MIandi District L,udhina Puniab
2-Manprcet Singh S/o Jagtar S ingh R/o W.No 2 Sangur bornala Distt
Songroor Punjab
3-Gurwandcr Singh S/o Karan Singh R/o Chhar DisH. Sangroor Punjab

6 years 0 months Ii
days

173 30/2020 P/S
L,oran

(Addl. Sessions
Court Poonch)

302/295/ ] 09
RPC

F –So r
(03 bailout)

[taion amif-I
days



2

I
l-Zahir Abas S/o Mohd Razaq R/o Ari Tehsil Mendhar
2-ldnan Ahmed S/o Mohd Razaq R/o Ari Mendhar

174 165/2013 P/S
Mend har

{Addl. Sessions
Court Poonch)

302/ 147/ 148/ 1

49 RPC
03

(01 bailout)
12 years 4 months 7

days

175 114/2017 P/S
Surankote

(Addl. Sessions
Court Poonch)

302/336/34
RPC

03
(02 bailout)

Nasar Ahmed S/o Bagh Hussain R/o Nadyali Mal= 8 years 8 months IS
days

176, 17/2020
P/S Kathua titled
Tersenr Lal

368/2020
P/S Kathua (titled
BFIanu Partap Singh
and otherl
148/19
P/S Rajbagh (titled
Sukhwinder Singh )

302 IPC 01 Tersem Ial S/o Bishan Dass R/o Pandrar ’Fehsil & District Kathua mc rs 2 month

177 302 IFC,
30/3/25 Arms
Act

2 Bhannu partap Singh S/o Surat Singh R/o i’atcl Nagar Kathua 5 ycrs 6 months

178. 8/ 15 NDPS Act 1 mh S/o Swaran Singh R/o Mohalan;andigarh Tchsil
Sultanpur Lodhi Punjab

6 years 9 months

7

P/S Kathua

T02 RPC 01 Pritam Kumar @ Drub S/O Parsu Ram Drub R/o Sarwa Tehsil Ka sdole
District Bloda Bazzar Chhattisgarh A/P W. No 3 Karan Nagar Kathua

mc hs

1 302/201 RPC 03 I ma
District Kathua 2. Bindro Devi V//o Parvcen ram R/O do- [bailed out) 3. } 10 months
Sunita Devi W/a Bishamber R/o –do- (bailed out)P/S Basohli

01 year 05 months

01 years 05 months

nnl3m T3
4 RPC

matin Bind
2. Raj Kumar S/o Jatin Bind Both R/o Bodh Nagar Gakulpur Nalanda

06 years 04 months

P/S Kathua



182. 1 179/2018

P/S Kathua

]

Bari Brahmana

ibT61m9-
Bari Brahmana

Rm8–
Bari B rahmana

iT8 D2 m
GhagwaJ

Rt–[m/=m
Samba

179/20 14
Samba

188

189

190

] 70/2018
Bari Brahmana

194 / 2020
Bari Hrahmana

191

!

192,

193

35/2021
Samba

27/b020
Purma11dal

149/2019
Bari Brahmana

1 9\{'HZ:: Il:al:m 20/2017
SanrbaV

L--

302 RPC Pritarn Kumar @ Drub S/O Parsu Ram Drub R/o Sarwa Tehsil Kasdole
District Bloda Bazzar Chhattisgarh A/P W. No 3 Karan Nagar Kathua

01

01 Anuchaya Sahoo302 II,C

–364 ,387,347, 12
0-B, 147 RPC 6

POCSO Act

Sanjay Raina
Blaith Singh
Balbir Singh.
Dhiraj Singh
Dhiraj Singh

07

o7302,201 , 120-B
RPC

Champa Dcvi , Saga

Rama i=r-305 IPC 01

-302 ,376,363,
IPC 04 POCSo

Act

01 Chotu Adiwasi

Sahil Digra04302 ,212.307,45
2,202 RPC

Navin Gopc302,201 RPC 1

Puran C:hm302,376 IPC I

iarscm I,aJ377-,201, RPC %
POCSO Act

Bhagwan SiTl376AB,5(M) IPC
06 POCSO Act

B6.34 1 RPC %
POCSO Act Bari

Brahmana

Balbir Singh1

Jarnat Ali302 RPC

mram Kumar and Jogindcr Kinar302 RPC

07 years 10 months

05 years ,06
months

-06 years 10 moA
and accused Sanjay
Raina for 05 years

and 01 months

07 vcars and Id
months

06 YEARS 01
MON’ri-is

06 years,04 moths

1 1 YEAR 06
months

07 years,05 months

05 years and 06
months

05 years -,02
m011t hs

05 years and 05
months

om =ld 06
rnonths

Eight Yc3rs

EM"?iar=



196. 1 232/2020 Samba 302/307/34 ipc
& 3/25 Arms

act

I

6

Sham lal Five and Half years

1

Ramgarh
302/341 /342/ 1

47/ 109 Rpc
Kcmg

, , RaI<esh kumar
a

Bn3 2m
/\nant nag

302 RPC 01 o Guls 10 yearsn
months

mmm
Bijbehara

147, 14g,©3
36.
302,427, 120-B
R P( '

02 Tariq Ahmad Shah S7t 06e m
nlonths

m 7m
Bijbchara

302, 295 IPC 01 Ash’#ani Kumar Vaid S/o Vijmim 05T X–'6g
months

0
Qazigund

To Showkat Ahmad Bhat Gh Ahmi ma 07 vears Tn
months

nc; 37dm M
IPC &
POCSO Act

01

05

4

Shot\,kat Ahmma gi 05 years & m
months

)RRlm2
Qazigund

302 ,307, 120-B
RPC & 7/27
Arms Act

Sandccp Sharma S/o Ram Kumar Muzafarnagar UI) 07 years & 07
months

/

Anantnag
P/S 302.307,3m

27,120-B , RPC
-i 121 1.A.Act ,
16, 18,19,20
ULJAP Act

01
02

03

04

Aijaz Ahm£;iain;
Bilal Ahmad Rcshi S/o Mushtaq Ahmad Rcshi R/o Iqbal Market
Brjbehara
Zdloor Ahmad Sheikh S/o Mohammad Maqbool Sheikh R/o
Klludwani Kulga
’l’anvecr Ahmad Dar S/o Bashir Ahmad Dar R/o Khudwani

A.B and C

08 years and
months

D

07 years and
months



An/+,-

20n 60/2018
Arran tnag

P/S 147, 148, 149
341, 336 307,
427, 120-B
RPC 3/4 PPD Act
18, 20, 38, 39
ULAP Act

3 01

02
03

Syed Aasiya Andrabi W/o Dr. Ashiq Hasan
Srinagar
Nahida Nasrecn W/o Manzoor Ahmad Malik R/o Drangbal Pampore
Sofi Fehmida D/o Mohammad Sadiq son R/o Sikh Bagh Lal Bazar
Srinagar

07 years and 11

months

mrnma
Bijbehara

P/S

P/ S

P/S

7/2mn
23 , 39 13 , 20
38 ULAP Act

13, 20. 38, 39
ULAP Act

1 Adil Fayaz Bhat S/ 05 %X-Xm
months

72 lo7/m
Dooru

-232
Dooru

Irshad Ah. Cho©miRFo t )in 05 years-=rm
months

,B2
A act
16,18,38,ULAP
Act
18,20 UL/mi
S- Exp .

Substance Act

1 Hiiai Ahmac g r - 06 e
months

1

1

mr28n2
Bijbehara

P/S lshfaq AhFA7bm}ninG; 06 years and 08
months

Bo
Srinagar

7/25 1.A. Act:
13,18,38, ULAP
Act

Mohammad
Saimoh tral

Mustaqim Angmmmm/mm 05 yea
months

nTTn2 d
Bijbehua

21/22 mg
Act

01 1. Naziro i
R/o Laktipora Arwani Bijbehara

6 years & lam

lirrTm
Bijbchu'a

mJm3c 1.Muzaffar Ahmad
Bijbehara

Khan S/o msIrm 6 years &mm



i/

213. 1 47/2018 p/s 1 302,109 RPC
Aishmuqam

02 1.Noooran Shah S/o LaI Shah
2.Mst Zaintoon Begum W/O Noor Shah R/a Amadzoo Aishmuqam

7 years 09 months

72 maRs
Devsar

366,376,51 1,30
2,34 IPC

02 1.Wascem Rchman Dar So

2. Adil Ahmad Dar S/o Nazir Ahmad Dar Residents of Ashmuji Kulgam
05 year 05 months

215 08/2020 U/S 302,
IPC of P/S Qaimoh

302, IPC 01 Sukh Dcv Singh S/O Khcer Singh R/O Sari Poni cReDa== 5 Years & 9 maRl

216 271/2020 U/S
8/ 15, NDPS Act of
P/S Qazigund

8/ 15, NDPS Act 02 Ranjcet Singh S/O Bushan Singh R/O Gan@m1a 05 Years & 06
months

!i7 208/2020 8/20,
NDPS Act of P/S
Kulgam

8/20, NDPS Act 02 Gh. Mohd I,away SRa 05 Ya i
months

218 154/2020 P/S
Yaripora

1/25 Arms Act
13,18,19,20.23,
38,39 UAPA

04 1. Amir Ahmad Mir S/o Ghulam lm
2.Zahoor Ahmad Bhat S/o Mohd Yosuf Residents ofHatipora
3.Yawar Ahmad Wagay S/o Aijaz Ahmad R/o Reb,in Shopian
4,Mohd Suleiman Bhat S/o Mohd Yousuf R/o TanLray para

05 Yearsr s

-m.iTC/Ins
Devsa r

-3–d6T376-,511 ,30
2,34 IPC

02 r S/o Ab Rehman m
4. Adil Ahmad Dar S/o Nazir Ahmad Dar Residents of Ashmuji Kulgam

15 year 05Zl-g

DdT6 F/Hmi
Qazigund

-amc
13,16,17,18,20,
23,39 UIdAP Act

1.Nisar Ahmad Lone S/o Abdul Rehman Lane R/o Flcrgarn Shermal
2.Samiullah Chak S/o Bashir Ahmad Chak R/o Nowgam Shopian
3.Rayees Ahmad Dar S/o Ghulam Hassan Dar R/o Churat Devsar

Hmm
9,341 RPC

07 m70 dh. Nabi Kalas R/o Nasarpora Dunadoo Keller e s
old



>

222. 1 56/2013
Shopain

p/s 1 364,302,34,392
RPC

03 1. Ghulam ,.._nchi
2 Manzoor Ahmad Monchi Sons of Ramzan Monchi R/o Baskuchan

Imarrlsahib

Gulzar Ahmad Monchi S/o Javaid Ahmad Monchi R/o Monghama Pul.,
present address Batwara Srinagar.

12 year 10 month

3

223

224

19/2019
Zainapora

P/S 302,34 RPC 06-

3

Bilal Ah. Seh S/o Abdul Ahad Sch R/o Urpmbif 06 years 11 mm
233/2020 P/S
I<up wara

13, 18, 20, 21,
25, 38 UAPA.
7'/25 Arms Act

:.Wascem Irsahd Gabro S/O Irshad Ahmad R/O Arampora Kupwara
2.Mehraj-Ud-Din Ward S/O Gh Mohi-Ud-Din R/O Shah Mohalla
3.Mchraj-Ud-Din Gojree S/O Sonau11ah R/O Bddshah Masjid Sopore

10/09/2020 (5
years 6 rnonths)

X5T[7T26ns
Karnah

i8 =
UAPA, 7/25
Arms Act, 8/21
NDPS Act

nct mFmimnalmRFA3
2.Sajad Ahmad Kakroo S/O Bashir Ahamd R/O Gondi Taad Karnah
3.Zakir Hussain Shah S/O Ali Haidar R/O Takia BahadurkoLC Tatloo
Karnah

n6n
Kupwara

13, 39, 40
UAPA, 7/25
Arms Act, %
Explosives Act
307 lpcT7T/
Arms Act, 16, 20
UAPA

1 O MustFmRmad Dar R/O Babagund Flandwara 29/ 11/2020 (5
years 3 months)

I :M
Scgam

-3 I .Abid Ahmad Wani S/O Gulzar Ahmad Wani R/O Lalpora Kupwara
2.Javaid Ahmad Rather S/O Gh Qadir Rather R/O Kalarose Kupwara

In@2M5
! years 10 months)

mmn2 Ts
I Kupwara

mn2
RPC, 7/28 Arms
Act, 16, 18, 20
UAPA

mo h R/O Multan Pakistan 06/04/2018 (7
years li months)



i 229. 1 76/2021 p/s
Karnah

18, 38, 40 1 1

UAPA, 121 IPC
1.Waseem Akram S/O Abdul Rashid R/O Jabdhi Karnah Approx 5 yrs

2
Trehgam

307, 12013, 121,
153A RPC, 7/27
Arms Act, 13
UAPA, 2/3
EIMCO Act

9 1. Ab Razaq Baloch S/O N&zir Ahamd Baloch R/O Pakistan 20/ 11/2010 (15
years 4 months)

nm3 ag
Kralgund

302, 34, 109,
120B RPC,
i 125,R j21
Arms Act, 13,
16. 18, 19, 20,
38, 39 UAPA

2 1.Aquib Javaid Bhat S/OJavaid Ahmad Bh;t Rc:Int c
2.Faroze Ahmad Dar S/O Gh Mohi-Udin Dar R/O Khanu Babagund

28/09/2019 (6
years 6 months)

2
Handwara

13, 18, 20, 38,
39 UAPA, 7/25
Arms Act

7 1. Azad Ahmad Bhat S/O Razaq Bhat R/O Shahporama
2.Pawaiz Ahmad Chopan S/O Ab Rashid Chohan R/O Shart Pora Langate
3.Mudasir Ahmad Pandith S/O Ab Rehman Pandith R/O Zh'ger Mohallah
Lnngate
4.Burhan-Ud-Din Wani Burhan Mushtaq S/C) Mushtaq Ahmad Wani R/O
Talwari Handwara
S.Altaf Ahmad Baba S/O Salam-Ud-In R/C) Babagund Flandwara
6.Irshad Ahmad Chalkoo S/O Saif-Ud-Din R/O Selikoot Uri

03/0472020 (5
years 11 months)

l

I
-a3

llandwara
16: 20, 23, 39
UAPA, 7/23
Arms Act

I I .B;a \Bdul Ahad Mc M al lo7o7o3
i years 3 rllonths)

I

i

I

i
I

n2
KI'algund

13, 18, 20
UAPA, 7/25
Arms Act

mtlib Mohammad Rather S/O Abdu]Iah imE?
Kralgund llandwara

i 1/08/2031 C5

ycars 7 months)

2
Hall dwara

302,109 in 3 Farooq Ahmad Dar S/O Gh.Qadir Dar R/O Paropeth l{andwara 5 years and M
Months



236. 1 30/2020 Ps
Villgam

376,AB.377 IPC
,3/4 POCSO Act

Jarneel Ahmad Mughal S/O Gh.Nabi R/O Ch&rnpoora Villgam

H2 D2
Karnah

Mohd Sadiq Gujar S/O Mohd Jameel Gujar R/O Sialkote poT302 ,307,
RPC,7/25 1 A
Act

1

238 1 6 Akeel Ahmad Parray S/O An Ma

90/2020 P/S
Kralgund

239

P/S 1 302 RPC
387/2017
Udhampur RQjay Kumar

240

p / s : 3 o 2 / 3 o 7 / 3 F4 1 1 ) 1EbBbn•q F 4
165/2020
Ramnagar 0 1,Pardeep SIngh. 02 Kulbir Singh. 03 Karan Singh. 4 Rakcsh Singh

241

111/2019
Udhampur P / S 3 0 2 / 3 0 9 F1 P I(hHHHFI Ajeet Singh1

242

33/2018
Basantgarh

P/s 1 376 IPC,
POSCO Act

4 Parkash Chander

243
53/2018
Ramnagr P/s 1 302 RPC Shcru Ram

244

p/s 1 302 RPC
508/2018
Udhanpur

Firth RaIn1

245.
82/2020
Rchmbal PIs 302 IPC Jagdcep Singh

246,
72/2020
Udhampur

P/S 302/34 : PC Gurdev Singh and Surishta Devi2

05 Years and 11

Months

10 Years and 04
Months

09 Years and 06
Months

Accused –––ri;
01,02,and 03 arc
(05 years and 04
Months) and
accused no 04 is 05
years and 03
Months

06 Years and 05
Months

07 years and 05
Months

07 years and 11
Months

7 years
Months

5

5 years and 09
Months

1 06 years and 01
I Months



24 /

120/2019
RehmbaJ

P/s 1 302/364
RPC “' I : Ashiq Mohd 06 years and 08

Months

248

81/2018
Majalta PIs I RPC 1 Yash Paul 07 years and 05

Months

249
20/2019
Ramnagar

P/s E 302/307
RPC etc 1 6 ::,==g.'i;.Tg:E„““’'=“*"”';'-*’'''*'’;”;:-*’''""' ''„'„;

250
294/2020
Udhampur P/S 1 302 IPC 4 01 Mohd Aslam, 02 Munish 05 years and 08

Months

251
81/2017P/S
Udhampur

302 RPC 2

02

03

Deep Singh
and 01

252

253

615/2020
P/S Udhampur
410/2020 P/S
Udhampur

8/ 15 NDPS AT Jasbeer Singh 5 years & 4 lnonths

8/ 15 NDPS Act I)Sukhprcct Singh
2) Jagroop Singh

5 years & 8 months

n2 m2-21
M ajalta

Fsn9
IPC

1 ) Sham LA
2) Ashok Kumar

BTears & 6 mG

255

256

22/MM
Basantgarh

F/m 01 Sudesh Kumari 5 years & 7 months

203/2020
Rehnr bal

P S 1 )Danish Rchman
2)Abid Ahmed

5 years & 4 months

257

258

94/2a20
Majalta

P Ol Vikrant Sharma 5 years & 7 monthg

38/2018
Rehmbal

mE 03 1) Rita Devi
2) Darshan Kumar

08 years

76
Udhampur

p THo
IPC

1) Usha Rani
2) Ashwani Kumar

e m



q•

260. 1 97/Ri3a
Chenani

p/s 1 8/ 15 NDPS Act 1 02

m5mF m36
Chenani

BD5 m
Rehmbal

Tama
109 RPC

x3Tm2
Udhampur

TI EtTa

Fmm x
01 Rl)C

2
Panch ari

265

266

18/2017 P/S
Majalta
56/2015 P/S Kud

302 RPC 01

123 02/307/429/ 1

47/148/ 1 49
RPC

Mrovm
Bhawan

Km rTf

©2 moT
Pouni

–pas n T
4/25 AA

/t
1) Jaspreet Singh
2) Sandeep Singh

5 years & 6 months

5 years & 3 monMalkect Singh

1 ) Sukri Devi
2) Baru Ram

9 years & 1 month

5 years & 4 montE1) Nasir Ahmed
2)Irfan Pal

3)Samrat Mughal
4)Nazar Mohd.
5)Mohd . Azam

5 years & 9 rm1) BaJdev Kumar
2) Seesh Pal

8 years & 9 monthgI)Arwant Singh

10 years & Q-
months

1 )Abdul Gani
2)Mohd. Gafoor
3)Mohd. Makoo
4)Nazir Ahmed
5)Shoket Ali
6)Mohd. Guddu
7)Mohd. Kala
8)Mohd. /\slam
9)Mohd. Hanief

9y, mShakti Gupta

8y 5m 2nMangal Ram @ Mangu S/C

269 92/20n e Karnai! Singh S/O Isher Singh 7y 10m 23 d



270. 1 97/2018
P/S Rcasi

U/S
RPC

302/34 1 3 1 Mohd Rang S/O Goggar.
2 Paweiz Ahmed @Sabbu S/o Mohd Amim

IUohd Flaleem S/o kalu R/o Bidda Reasi

7y 10 14 d (accused
NO 1&2)

ly 2m 7 d (A-3)

271

272

273

94/2018
P/S Katra

U/S 302 RPC 1 mCho\van S/O Sita RaIn F/Bt) 7y IO 3 d

91/2018
P/S Arnas

U/S 376 RPC Madan Lal S/O Chait Ram R/O Budhal Rajouri 7y 2m 19d

9y 8m li54/2020
P/S Mahore

U/S 302/34 IPC 2 1 Sharnish Din S/o Soba
Mohd shan S/o Soba

274 12/2015 P/S Rcasi U/S
3a2/307/34
RP („\

2 1. Dincsh @ Liloo S/O Karay Lal
2. Vikas Ram Veer S/o Teshpal

lly Im IId

nToDidiaFs TG as
Katra I RPC

nI ] . Ajay Kumar S/O Vijay Kumar
2. Smt. Gurjeet I<our W/o llarparcel Singh

iOy irm



276. 1 16/2016 P/S la S
363/376/302
RPC ,

4 1. Pawan Kumar s/o Ram saran.
2. Madan lal S/o Puran Chand.
3. Rajinder Kumar S/O Mohan Lal
4. Parshad Singh S/o Inder Singh

IOy Im 3d

D2 m
Chassana

p ml
RPC

1. Nasceb Singh S/O Khajoor Singi 9y 8m 2Ba

H®TaB76in 1. Nek Mohd @r
2. Rehmat Ali S/O Nek Mohd

8y 1 Im Id

2
Rcasi

S :
302 / 147/34
RPC

3 1. Mohd Shan Sr

2. Malchan Din S/O Noor Jamal
3. Bano Bibi W/o Mohd Shafi

6y 8m 2d

r n
IPC

Sudesh Singh S/O Ram Saran R/O Thub Thakark Sy 7m 14d

281

282,

168/2020 P/S
DOMANA

302/IPC 4/25
A. ACT

01

01

PANNA LAL
03-07-2020

5 YEm
MONT) IS

215/2020 P/S
BAI'lU FORT

302/307/IPC KARAN SHARMA (IN CUSTOm
3 1 -08-2020

5YS
MON’rl. IS

I
I G HAROTA

302/307/

IP( '

07 TERSEM SINGH. DHANATARmm Tim
PAWAN SINGH, JAN AK SINGH & JA’FINDER SINGH

03-07-2019 & 17-07-2019

06 YEARS 09
MONTI IS

284

285

160/2020 P/S
Al<lINOOR

302/IPC 01

01

;FAR LOCI IAN SING FI

27-09-2020
5 YEARS 09

MONTHS

66/2019 P/S PEER
MITHA

302/RPC 4/25
A. ACT

MO
13- 10-2019

6
MONTI IS



286

287

259/2017 P/S
BAI-lU FORT

302 / RPC
3/25/30 A. ACT

01

04

RANJEET SING II
10- 11-2017

08 YEARS 05
MONTHS

106/2019 P/S
GANDHI NAGAR

302/201/34RPC
4/25 A. ACT

HANEET SINGH, MALKEET SINGH. GAGANPREET SINGH &
SANAMPREET SINGH

06 YEARS 1 1

MON’rHS

26-04-2019

2
BAllU FORT

T8Tf–=27m

3 X
PC

mjr-T––ii
PARDEEP SINGH
14-02-2020

06 YEARS 01
MONTHS

SHAHNAWAZ ALrM

P/S NAGROTA

32/2019290 302/376/m
PC

01 RAJESFI AHIRWM 07 YEAR ONE
MONTFI AND 28

DAYS

29 1

292

23/2015 P/S
ARNIA

-302 RPC

–302/ RPC

VIJAY KUMAR 10 YEARS 05
MON’rl IS

68/2013 P/S-
GAND}II NAGAR

4 TALWINDER SINGll
BALWINDER SING11

SONU SINGl{
SADAM HUSSAIN
SARWAN PANDEY

12 YEARS 03
M ON’FFIS

293

294

295

42/2014 P/S
NOWABAD

302/ RPC 12 YEARS

316/2015 P/S
DOMANA

302/RPC

302/Rn

BUDHI RAM 10 YEARo3
MONTHS

39/2016 P/S CITY SANJEEV KUMAR 09 YEARS 11

MONTHS

296

297

298

B9

92/2017 P/S
GANDHI NAGAR

302/RPC 1

1

GANI S IIAM 08 YEARS 09
MON’rl IS

140/2017 P/S
NOWABAD

302/RPC

302/ RPC

302 / RPC

’rARSEM I.AC 08 YEA leS 05
MON’rl IS
08 YEARS28/2018 P/S

KANACHAK
I)REM SINGa

BISI IAN DASS61/2019 P/S
MIRAN SAFIIB

M YEARS



b
d

300,

301.

302 ,

303 , 32/2014 P/S
CIIANNI HIMM AT

33/2015 P/S
JHAJJ AR KOTIJI

304

305

306

307

308

309

310,

311

312.

313,

314. 156/2020 P/S R.S
PURA

315

316

193/2019 P/S
DOMANA

93/2019 P/S
KANACIIAK

118/201 1 P/S
BAKSHI NAGAR

155/2016 P/S
AKHNOOR

48/2017 P/S
BAKSHI NAGAR

71/2017 P/S
MIRAN SAHiB

51/2018 P/S
GHAROTA

64/2019 P/S
AKHN OOR

54/2019 P/S
KANACF{ AK

125/2019 P/S
BAHUFORT

55/2020 P/S
SATWARI

62/2020 P/S
AKHNOOR

182/2020 P/S
SATWARI

20/2021 P/S
DOMANA

1

1

2

302/RPC

302/RPC

mOI/I09RP
C, 3/25 A ACT

302 /RPC

302/RPC

302/201/RPC

I

1

1

1

302/RPC

302 1 '307 1 '452 ER
PC, 30 A ACT

302/RPC, 4/25
A ACT

302/ RPC

302/RPC 1

1302/ RPC,4/25
A ACT

302/342/201/1
PC

302/34 IPC 2

302/34/IPC

302/ 147/ 148/1
PC , 4/25 A ACT

5

302/iPC

}

SURJEET SINGH

RAKESH SING}{

DINESll SINGFI

srIAM LAL

TIRTH RAM

JAGDEV SINGH

RAKES FI KUMAR

RAM I.AL

BALBIR SINGI]

GOLDY

SOUDAGAR

JATIN DEm
VIJAR KUMAR

RAKES}{ KUMAR
JOGINDER KUMAR

RAJ KUMAR
VIKRAM JEEI'
ROHIT KUMAR
RAMESH LAL
JAGMOHAN

SANJEEV VERM A
KRISIIAN LAL

LIAQAT ALI
GIAN DASS

07 YEARS

17 YEARS 01
MONTH

14 YEARS 05
MONTHS

12 YEARS

11 YEARS

10 YEARS

09 YEARS

09 YEArS

08 YEARS

07 YEARS

07 YEARS

07 yEARS

06 YEARS

06 YEARS

05 YEARS 05
MONTHS

05 YEARS 06
MONl’i-IS

06 YEARS



(

i
317. [ 42/2020

PEER Ml’rFI A
17 1 ' 18/20/21 IB

8/40 ULPA
11 1. MUBASHIR BHAT

2. TOQEER AHMED

05 YEARS & 08
MONTHS

05 YEARS & 08
MONTHS

05 YEARS & 08
MONTHS

LS YEARS & O§
MONTHS

05 YEARS & 08
MONTHS

05 YEARS & 08
MON’l' FIS

05 YEARS & 07
MONT IIS

05 YEARS & 07
MONTHS.

05 YEARS & 07
MONTF IS

05 YEARS & 07
MONT[1 S

05 YEARS & 06
MON’rHS

05 YEARS & 11

MONTI iS
05 VEAI(S & 1 1

MONT} IS
05 YEARS & ] I

MONTHS
05 MON’l'l'IS

05 MONTf iS

3. MOHD. ASIF BHAT

4. KHALID LATEEF BH AT

5. GAZI IQBAL BHA’r

6. TARIQ HUSSAIN MIR

7. FAROOQ AHMED MALIK

8. FAROOQ AHMED BHAT

9. MOHD. HASHIM MALIK
10. JUNAID AZIZ LONE
11. MOHABAT HUSSAIN

318. t 63/2020 R.S.PURA t 13/17/39 ULPA 05 1. mm/ n–a

2. AB. RE11M AN

3. FARHAN FAYAZ

4. fiUSSAIN FAYAZ

g OWAIS FAROOQ



319 98/2019
KATRA

15.18.18-B 39
ULPA. 121-A

03 1. IMTIYAZ ALI 06 YEARS & 11
MONTHS

06 yEARS & 11

MONTHS.
2. MUS}'ITAQ AHMED

3. MOFID. KHALID
06 YEARS & 11

MONTHS

320 61/2019
LAKHANPUR

38/39 ULPA, 120-
B

RPC7/27 A.ACT

03 SABEEL A}IMED BATA- 06 YEARS & 06
MONTHS

06 YEARS & 06
MONTI IS

2. JAHANGIR AHMED

3. ABID –UL-ISLAM
06 YEARS & 06

MON’l'l.IS

321 359/2020 P.S
BAHUFORT

18/20/23
/38/39ULA

03 1.RAYEES AHMED DAR
2.ZAHOOR AHMED
3.SABZAAR AH MED

L_IJZe Zs mr S
months and still in

custody ,
2. 5_years and 3

months and still in
custody.

3. 5 years and 3
months and still in

cus tod
mi m

MONTFIS
06 YEARS & 10

MONTHS

322 38/2019
CITY

8}2\F22[lq-
A/29 NDPS

18/20/23/39
ULPA

06 1. LADDI RAM

2. ARSHADA11MED

3 P FAYAZ AHMED DAR
BAILED OUT ON

24- 10-2024

4. MOHD AL’FAF 06 YEARS & 09
MON’J'I.IS

5 + M OH DB S FI AFI

06 YEARS & 08
MONa’i IS

6. MOHD. LATIF DAR 06 YEARS & 08
MONTHS



323. 1 208/2022, R.S.
PURA JAMMU

324 82/2019, 8/ 13
NDPS ACT, BAGH-

E-BAH U

325 104/2016, 8/21
NDPS ACT, BAHU

FORT

326 45972019,
8/21 /22/29 NDPS

ACT, NAGROTA
327 26/2020,

8/20/25/29 NDPS
ACT, ANTF JAMMU

50/202-0, 8/20
NDI'S ACT, ANTF

JAMMU

328

©m n\
NDPS ACT,

J}'IAJJ AR KOTLI

329

46/2Q20,
8/20/25/29 NDPS

ACT, J HAJJ AR
KOTLI

131 /2020,
8/15/25 NDPS

ACT

Jahjar Kotli
332

333

96/2019 P/S
SATWARI

153/2019 P/S
NOWABA D

334 88/2020 P/S
GANGYAL

1. AMANDEEP SINGII13/ 17/18 UA(P)
Ac’r ,

Bj2\122j2Sj21 -

A,29,31 NDPS
ACT.

01

8/ 15 NDPS ACT 01 SYED TASADAQ HUSSAIN

8/21 NDPS ACf SHAFIQ AHMED() 5

MFNISH AND VIS11 AL8l2\ 122l29
ND PS ACT

04

mRS8120l25 E 29
NDPS ACT

02

SABAR HUSSAIN, KABIR Hm02-8/20 NDPS ACT

8/ 15/25 NDPS
ACI'

01 SANJEEV KUMAR

AZAD AHMED DAR, NAZIR A}IMED MATOOBE2ql2S 129
NDPS ACT

03

VIRENDER SINGH8/ 15/25 NDPS
ACT

01

377 RPC 4
POCSO Ac’r

01

02

MOHD. ANWAR ALIAS ALHIE

NAVEEN KUMAR363,376, 109
RPC 4 })OCSO

ACT

363.376 IPC ’/:
I)OCSO AC’l'

02 SACHIN BUJAL

BAILED OUT ON
17-02-2026

06 YEARS 05
MONTFIS

09 YEARS 09
MONI'H S

06 YEARS AND 03
MONTHS

5 YEARS 7
NIONTI-IS

05 YEARS 03
MONT} iS

5 YEARS 11

MONTS

06 YEARS AND 01
MONT! I

App;ox 5 yrs

5 YEARS of
MONT} I

6 YEARS 03
MONT11 S

05 YEARS 03
MONTHS



/
A\. _

335

336

337

338

339

340

34 1

72/2019 P/S
BAGH-E-BAH U

342

343

344

345

346

347

348

171 /2019 R.S
PURA

03/2020 P/S R.S
PURA

349

350

351

a

37/2020 P/S
GANGYAL

109/2014 P/S
AKHNOOR

19/2015 P/S
DOMANA

40/2017 P/S
MIRAN SAHIB

10/2018 P/S
KHOUR

63/2018 P/S
KHOUR

411/2018 P/S
DOMANA

148/2019 P/S
JANIPUR

22/2020 P/S
AK FIN OOR

27/2020 P/S
GANGYAL

B/2020 p/s
BAH UFO RT

116/2020 P/S
SATWARI

176/2020 P/S
SATW ARI

209/2020 P/S
BAI{UFORT

01363 , 376 IPC %
POCSO ACT

302/201/ RFC

3302/RPC , 4/25
A ACT

302/34/RPC
3/25 A ACT

mId 1

302 / RPC

MM/RPC
4/25 A ACT

3

302/iPC

302/34 /IPC

I

I

1m2n2 IRPC

302/506/452/1
P(_-

302/307/452/3
23/rPC

1

2

3

302/380/381/2
01/34/IPC

302/34/IPC,

302 / 1 PC 1

302/RPC

302/342/IPC,
4/25 A ACT

I

RAVI KUMAR

KEWAIJ SHARMA

ROMESI] KUMAR
KULDEEP RAJ
SUMAN DEVI

BHOPINDER SINGH

YASH PAL

DUTrA RAM

AS IIIS FI SAINI
JODH SINGH

SHAMSFIER LAL
NITISH GOSWAMI

RANI DEVI

TARUN BHOGAL

SANJEEV KUMAR

ItAFIQ-UL- FIASSAN

DEEPAK CHOU IIAN
SUNIL KOHLI

ABDUL MAJID
AJAZ AHMED

REHMA’rl BEGUM

CHANDER KANT ’rIWARI

NAGAR MAL

ANIL KUMAR

06 YEARS 12 DAYS

1 1 YEARST9
MONT FIS

12 YEARS 02
MONI'II S

09 YEARS 07
MONTF IS

08 YEARS 02
MONTHS

08 YEARS 07
MONTHS

07 YEARS 03
MONT}IS

07 YEARS 07
MONT} {

07 YEARS 04
MONTI IS

07 YEARS 05
MONTI IS

05 YEARS 03
MO NTl'iS

05 YEARS 01
MONT) I

06 YEARS

06 YEAli tg

06 tEARS

05 YEARS

ms FRS 06
MONTI IS


